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	Aocate for the ipp1ecant._ 
 

Aocate for the Respondant5• 

fl5 s  o The rY 

form Fu rot I. lfl 	
29.1O.2'03 	 i the prayer made by Mr.M.Chanda, 

flied I 	 learned counsel for the applicant, the 

case is adjourned and again listed on 
"h  I Oil 9.11 .2003 for admission. 
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Ir 	n1 O.A. 242/2003 
it 

18.11.2003 present: The Honblent. Lakshmi 
Swaminathan , Vice-Chairman 
The Hon 1 ble Shri S.K.Naik 

• 

 Administrative Member, 

Mr.G.N.Chakraborty, learned counsel 

•  

for the applicant. 

Thlened counsel ifor the applica• 
nthat cerin developmes are 

take7place with the respondents,) Qn 
which he would like to get instruc-
tion. 

• 	 'List the case on 19.112003 for ad- 4i 
mission. 

• Merff 	 Vice-Chairrnan 
bb 

19].1.2003 Present : The Hon'ble'$mt. Lakshmi 
Swaminathan, Vicerman. 

The Hon'ble Sri S 	Naik, 
Administrative/ember. 

. S. Glosh, 4rned counsel 

for t ap1icant sub its that he does 

not wish to press &s 0.A. and seeks 
• 	"'. 	

' 	 permission, o w 	draw the same. 

Take note of the above submiss. 

ion1 he 0 A. is sposed ofwith liberty 
• 	, 	 to the 9 plicant in cordance with law.. 

NO  

1 	.•' 
/ 

Membe'r 	 ' Vice-Ch irrnan 

19.11.2003 Present : The Hon'ble Smt, Lakshmi 
Swaminathan, Vice-.Chairman. 

The Hon'ble Sri S.K. Naik, 
Administrative Member. 

Heard Mr. S. Ghosh, learned 

counsel for the applicant. 

Order passed separately. The 

H P" 	application is disposed of in terms of 
the order. No costs. 

LOW 
___ 	 Member- 	 Vice-Cha irmn 
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CENTPAt ADMINISTPATIVE TRIBUNAL 
UW1U-ITI BENCH 

DATE OF DECISION  

• 	 • • a • • a • a • • . . a . • a . a a • • a * • • • • • • • • a • • • • • • • • A.ppLIC.?,1NT(s) a 

• •4'f. t. P9Pt. • • • a • a a a a a a 0 00 * • .5 • • • • a a a • a • a a • • • eae •..D\JOCATE FOR THE 
APPLIcA1T ( s). 

VER5US- 

a 9,ro 	. ••. • . . a.*. as..... *.••••• REsP0NDEI\lr(s) 

FOR THE 

RESPONDENT(S). 

HON' BLE j9. srr. LAKSHMI SWAMINkTHhN, VICE CHAIRMAN. 
ThE HON'BLE 	MR. S.K. NAIK, ADMINISTRATIVE MEMBER. 

L Whether Reporters of local papers may be allowed to see the 
judgment 	

- 	 f 
2. To be referred to the Reporter or not? 

Whet•hsr their Lordships wish to see the fair copy of the 
Judgment ? 

Whether the judgment is to be circulated to the other Benches 

Judgment delivered by Hon' bi e
KgRkkkVjce-chajan. 

V 



CENPRAL ADMINISTRATIVE TRIBUN1L 
* 'GUWAHATI BENCH 

Original Application No. 242/2003 

Date of Order : This the 19th day of November, 2003. 

THE NON' BLE SMT. LAKSHMI SWAMINAITHAN, VICE CHAIRMAN. 
THE HON'BLE SRI S.K. NAIK, ADMINISTR7TIVE MEMBER. 

Mohua Das, 
D/O Sri Mahendra Das 
Resident of College Nagar, 
P.O. Bidyapara, District - Dhubri (Assam). 

By Advocate Mr, S. Ghosh. 
	 Applicant. 

-Versus- 

The Union of 1ndia, 
Represented by the Secretary to the 
Government of Inida, 
Ministry of Rural Area & Development 
New Delhi - 110 001. 

The Agricultural Marketing Adviser, 
Govt. of Inida 
Directorate of Marketing and Inspection 
NH tv, Faridbad - 1210010 

The Deputy Agriculture Marketing Adviser 
Gøvt. of Injda 
Directorate of Marketing and Inspection 
Bharalumu]th, Guwahati. 

4, The Reginal Director ( NER ) 
staff Selection Commission, 
Rukmini Nagar, P.O. Assam Sachivalaya, 
Guwahati- 6. 

Respondents. 

SMT. LAKSHMI SWAMINAITHAN, (v.c.) 

Mr. S. Ghosh, learned counsel for the applicant 

submits that he does not wish to press this O.A. and seeks 

permission to withdraw the same. 

Taking note of the above submission, the O.A. is 

disposed of with liberty to the applicant in accordance with 

law. No Costs. 

C S.K. NA1IK ) 	 ( LAKSHMI SWAM INI4JTHAN ) ADMINISTRATt1E MEMBER 	 VICE CHAIRMAN 
* 
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IN fHE1 CENTRAL ADMINISTRATIVE TRIBUNAL'GUWA}-IATI BENCH 

(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

TitI• of he case 	 : 	0. A. No. 	c 
4s 	

/2002 

Mohua as 	 Applicant 

- Versus - 

Unlop o1lndla & Others 	 Respondents 

List of dates and synopsis 

1991 Applicant passed M.Sc. from Gauhati University in 
chemistry. 

Annexure-1 
Page-13 

'April 1999 
Respondent No. 4 advertised for the post of 

( 
One) 

Junior Chemist reserve for SC which is laying vacant 
before the office of Respondent No.3.  

Annexure-2 
Page- 14 

9th 

2009 

22.3200 

Septm8er 

1 
Applicant called for the interview which was 
schedule to be held on 22.4.2000 
Scicction post result was published and in the said 
selection result the name of the applicant was 
declared selected for the sole post of junior chemist.  

Annexure-3 
Page-15-16 
Annexurc-4 
Page-i 7 

25. 7 2001 Applicant submitted representation for the her 
appointment. 

Annexure-5 
Page-i 8 

15.8L2001 Applicant submitted representation before the R-2 Annexure-6 
Page-19 

4.6.200) Applicant submitted representation before the Chief 
Vigilance Officer. 

Annexure-7 
Page-20 

16. 	L 2()3 Chief Vigilance Officer addressed a letter to the 
Respondent No.2 for redressal of the grievances of 
the petitioner. 

Annexure-8 
Page-21 

4.8.20(t3 
1 

Applicant submitted a representation before the R-2 Annexure-9 
Page-22 

5.4.2002 Similarly situated persons approached before the 
Hon'ble Tribunal in OA No. 47112001 and granted 
reieffrorntlñsThbun. 

Annexure-
10 
Page-b 

JJlidIfl. SUUFflILS mat being a auiy seiecteo canaiaate br trie sole 

postof Junior Chemist and due to non consideration of her appointment to the said post 

as sjch, the applicant has been deprived of her legitmate expectation and the 

resondént have acted in an arbitrary, unjust and unfair. In the premises aforesaid it is 

prad our Lordships may be pleased to direct the respondent to appoint the applicant 

inpirsiance to the advertisement and duly selected candidate. 
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4. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

(An Application under Section 19 of the Administrative TrbunaIs Act, 1985) 

Title of the case 	: 	0. A. No. 	' 	
/2002 

Mohua Das 	: 	Applicant 

- Versus - 

Union of India & Others: 	Respondents. 

INDEX 

SL. No. Annexure Particulars Page No. 
01. ---- Application 1-11 

02. ---- Verification 12 

03. 1 B.Sc. passed certificate 

04. 2 Advertisement 24-30 April 1999 

05. 3 Call letter dated 20.3.2000 

06. 4 Selection post result 

07. 5 Copy of the representation dated 25.7.2001 
) 

08. 6 Copy of the representation dated 15.8.2002 

09. 7 Copy of representation dated 4.7.2003 91-0 
10. 8 Copyof the letterdated 16.7.2003 

11 9 Copy of the representation dated 24.8.2003 

12 10 Judgment in OA No. 471/2001 

Filed by 

Date: 
c2I tn-f o 
	 Advo ate 

If 	.1 
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OC12tI 	\, 

OTC 
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TN THE CENTRAL ADMTNISTRAT1VI TRIBUNAl, 

GUWAJIATI BENCh: GUWAHATI 

d An Application under Section 19 of the Administrative 
Tribunals Act, 1985) 

0. A. No j2o02 

BkTWEEN 

Mhua Das 

DuO Sri Nahendra Das 

Rsjdent of College Nagar 

P0 Bidyapara. District- Dhubrj( Assam) 

Applicant 
AND- 

ThUnion of India, 

Robresented by the Secretary to the 
 11 
Goernment of India, 

1Mihistry of Rural Areas & Development 

Ns Delhi11Ooi 

Agricultural Marketing Adviser, 

Gofrt. of India 

D 	of Marketing and Inspectioii 

FIV, Faridbad- 121001 

The Deputy Agriculture Marketing Advisor 

t. of India 

I 
It 
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Director of Marketing and Inspection 

BharalUmUkh,GUWat) 

	

4. 	The Regional Director ( HER ) 

Staff Selection Commission 

Rukmifli Nagar, P0 Assam SachivalaYa 

Guwahati - 6 

Respondeflt5 

	

1. 	
aLticularS of order against which this application iz 

This application 15 made against the non consideration 

of 

appointment to the applicant in pursuance to the 

selection to the 

post of Junior Chemist following the advertiSem0tt 

issued in the 

Employment news dated 24-30 April 1999 bearing No 

1/99-HER, 

FNOSSCG_A_12o24/4/98_Roctt And also praying for a 

di rect i o n 

upon the respondents to appoint the applicant to the 

post of 

Junior Chemist in the office of The Deputy Agriculture 

Marketing Advisor Govt. of India Director of Marketing 

W I =1 ~~ 



\tO 

r 

and Inspection Bharalumukh., Guahati, Department of 

Agriculture and Cooperation.. 

2.. 	Jurisdiction of the TribunaL 

The applicant declares that the subject 

matter of this application is well within the 

jurisdiction of this Hon'ble Tribunal.. 

3. 	Limitation.. 

The applicant further declares that this 

application is filed within the limitation 

prescribed under section-21 of the Administrative 

Tribunals Act, 1985. 

4.. 	Facts of the case.. 

4.1 That the applicant is a citizen of India and as 

such he is entitled to all the rights, protections 

and privileges as guaranteed under the Constitution 

of India. 

4.2 That the applicant passed M..sc.. in Chemistry from 

Gauhati University in the year 1997. She belongs to 

a poor Schedule caste Community and After passing 

of her M..Sc. she has been searching for ,job.. In the 

mean time Staff Selection Commission (NER) 

advertised for filing up a post of Junior Chemist 



r 	 4 

which is reserved for schedule cast and lying vacant 

in the office of the Respondent No.3. 

Copy of the M..sc. mark sheet is annexed hereto and 

is marked as Annexure-1 

4.2 That your 'applicant, in response to 	the 

advertisement dated 24"30 April 1999 published in 

the Employment News under No, 1/99 NER F..No. SSCG- 

A/12024/4/98'-Rectt 	by 	the 	Staff 	selection 

Commission submitted an application for the post 

of Junior Chemist which is reserved for Schedule 

caste and is laying vacant in the office of the 

Respondent No.3, Accordingly being an eligible 

candidate the applicant was called for the 

interview vide call letter date 22.3.2000 and the 

applicant appeared before the said interview on 

the stipulated dated which was conducted by the 

Staff Selection Commission. NER, Guwahati. 

A copy of the advertisement dated 24.4.1999 and 

call letter dated 22.3.2000 are annexed hereto and 

the same are marked as Annexure 2 and 3 

respectively. 

4.3 That the applicant states that she did well in 

the said interview and being found suitable, she 

was selected for the post of Junior Chemist in the 

Directorate of Marketing & Inspection, Department 

of Rural Development, Ministry of Rural Areas & 



Development which would be evident from the result 

published in the Employment News. dated 915 

September 2000 wherein the name of the applicant 

was shown at serial No.6 against the advertisement 

No l/99NER 

Copy of the result sheet published in the 

Employment News is annexed hereto and marked as 

Annexure-4 

4.5 That thereafter 	Staff 	Selection 	Commission 

informed the applicant that his name has been sent 

to the Office of the Respondent No.2 for 

appointment to the post of Junior Chemist but 

till today respondent No. 2 did not make any offer 

of appointment to the applicant and is silent on 

the matter. 

4.6 	That it is further stated that the applicant on 25.7.2001 submitted a representation 

addressed to the Ministry of Rural Areas and Development Brach, Govt of India, New 

Delhi. In the said representation the apphant inter aha prdyed for appointnient of the 

applicant to the post of Junior Chemist in the light of his selection to the post of Junior 

Chemist but thereafter the respondents neither took any initiative for appointment of nor 

did they give any reply for appointment of the applicant. 

Copies of the Representation dated 25..72001 

is annexed hereto and is marked as Annexures 5. 



H 

47 That your applicant begs to state that when there 

being no progress in the matter of appointment 

of the applicant to the post of Junior Chemist in 

the pay scale of Rs. 4500-7000, the applicant 

submitted another representation on 15.8.2002 

addressed to the Ministry of Rural Areas and 

Development Branch, Govt of India. New Delhi with 

a copy to the Respondent No.2. But till date the 

respondents did not take any initiative for 

appointment of the applicant. Finding no other 

alternative, the applicant submitted a 

representation to the Chief Vigilance Officer, 

Govt. of the India on 46..2003 which was forwarded 

by the Chief Vigilance Officer before the 

respondent No. 2 on 16.7.2003 for redressal of  

the grievance of the applicant but to no result. 

Thereafter applicant submitted another 

representation on 4.8.2003 before the respondent 

No. 2 for appointment of the applicant but with no 

result whatsoever. As such finding no other 

alternative applicant approached before this 

Hon'ble Tribunal for the interest of justice. 

Copies 	of 	representation 	dated 

15.8.2002,4.6..2003,letter dated 16.7.2003 & 

representation dated 4.8.2003 are annexed 

hereto and are marked as Annexure- 67,8 & 9 

respectively. 

\ (3  

H 
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4.8 That your applicant, states that consequent upon 

the selection mentioned, other candidates in 

different department have already been appointed 

but in case of the applicant respondents did not 

take any action for the reasons best knon to 

them. 

4.9 That your applicant states that the other 

similarly situated candidate in the said 

advertisement at sl..N0. 3 for the post of 

Accountant was also discriminated in not giving 

appointment who approached before this Hon'ble 

Tribunal through OA No. 471/2001 for appointment 

as per select list and the Hon'ble Tribunal upon 

hearing both the parties, directed the respondents 

to take necessary steps so that the applicant 

could be fitted with the said post. In the similar 

facts and circumstances Hon'blo Court may also 

direct the respondents for grant of similar 

relief to the applicant in the instant case.. 

Copy of the Judgment and order dated5..4..2002 

is annexed hereto and is marked as Annexure- 

10.. 

4.10 That due to non consideration of his appointment 

as such, the applicant has been deprived of his 

legitimate expectation and the respondents have 

acted in an arbitrary, unjust and unfair manner. 

Having been denied appointment even after the 

• applicant was selected and recommended by the 

Staff Selection Commission and even after the 
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similarly situated persons from the same select 

list were appointed in other departments, the 

applicant has been discriminated upon which is 

violative of Article 14 and 16 of the Constitution 

and so also of the principles of natural justice, 

more so when the post aforesaid is still lying 

vacant. Finding no other alternative, the 

applicant is approaching this Hon'ble Tribunal for 

protection of his rights and interests. 

411 That it is a fit case for the Hon'ble Tribunal to 

interfere with to protect the right and interest 

of the applicant by passing an appropriate 

direction upon the Respondents for allowing the 

applicant as Junior Chemist either in the 

department of Marketing & Inspection D/O Rural 

Development 	as selected 	in 	terms of 	the 

advertisement dated 24-30 April. 1999 or 

alternatively to the vacant post of Junior Chemist 

in the office of the t'espondnt No.3. 

4.12 That this application is made bona fide and for 

the interest of justice. 

5, 	Grounds for relief(s) with leal provisions. 

5,1 For that the applicant in pursuant to the 

advertisement issued under Employment News dated 

24-30 April 1999 for the post of Junior Chemist in 



the office of respondent No. 2 came out successful 

in the rigorous examination conducted by the SSC 

(NER) Guahati and declared selected for,  

appointment to the post of Junior Chemist as per 

result declared in the Employment News (Annexure-  

4), and as such has acquired a valuable right.. 

5..2 For that the applicant has become over aged for 

any other,  Central Government job and 	non 

consideration 	of 	appointment 	t.'jill 	cause 

irreparable loss and injury to the applicant.. 

5.3 For that the applicant has been deprived of his 

legitimate expectation. 

5.4 For that the non-consideration of appointment of 

the applicant is violative of Article 14 and 16 of 

the Constitution and so also of the principles of 

natural justice. 

AlL 

That the applicant states that he has no other 

alternative and other efficacious remedy than to 

file this application.. 

7. 	Matters not oreviouslv filed or oendinQ with any 

other court. 

The 	applicant 	further- 	declares that he 	had not 

previously filed any application, Writ Petition or 
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Suit regarding the matter in respect of which this 

application has been made before any court or any 

other authority or any other Bench of the Tribunal 

nor any such application, Writ Petition or Suit is 

pending before any of them. 

B. 	Reliefs souQht for 

Under the facts and circumstances stated above, 

the applicant humbly prays  that your Lordships be 

pleased to issue notice to the respondents to 

show cause as to why the reliefs sought for by the 

applicant shall not be granted, call for the 

records of the case and on perusal of the records 

and after hearing the parties on the cause or 

causes that may be shown, be pleased to grant the 

following reliefs 

8.1 That the respondents be directed to appoint the 

applicant to the post of Junior Chemist which is 

lying vacant in the office of the respondent No. 3 

in accordance to his selection following the 

advertisement dated 2430 April 1999. 

8.2 Costs of the application. 

8.3 Any other relief or reliefs to which the applicant 

is entitled to, as the Hon'ble Tribunal may deem 

fit and proper. 
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During pendency of this application, the applicant 

prays for the following relief 

9.1 That the Hon'ble Tribunal be pleased to make an 

observation that the pendency of this application 

shall not be a bar for the respondents to appoint 

the applicant to the post of Junior Chemist or in 

any other equivalent post. 

92 That the Hon'ble Tribunal be pleased to direct the 

respondent No. not to fill up one post of Junior 

Chemist which is lying vacant in the office of 

respondent No. 3 till final disposal of this 

application. 

This application is filed through Advocates. 

Particulars of the I.P.O. 

I.P.O. No, 

Date of issue 

Issued from 	 G.P.O., Guwahati. 

Payable at 
	

G.P.O., Guwahati. 

k. _IiiiiJt.iiiiizi 

As stated in the Index. 



VERIFICATION 

I, Sri Mohua Das, S/o Sri Mahendra Das, aged about 31 

years, resident of Colleqe Nagar P0 Bidyapara District-

Dhubri, Assam, do hereby verify that the statements 

made in Paragraph 1 to 4 and 6 to 12 are true to my 

knovjledqe and those made in Paraqraph 5 are true to my 

legal advice and I have not suppressed any material 

fact. 

And I sign this verification on this the 

day of October, 2003. 

12 
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	 MMM University 

M. Sc. ( Final Semester) Examination in Chemistry 

	

• The following are the Tnarks obtained 	i'.-. Roll No....SLt
. _.. 	....... ............. at theM. Sc. ( Final Sethester ) Examination in Chemistry, iggheld in ........ .1997... 

	

o 	f 	 Practical 	 Total of Fourth Total of £arlir 
- g 	Rcu1ts 

E 	
Semester 	Semesters 

Advance 	 Project Works/Advanceprac. 	 — 

Practjca-11 	 tical-Il and Literature Survey - 	
Q 	 0 	 0 0 cf 

 

cu 

ca 

cu . 	
• co 

U 
HO 	

Q 

- IL! 	 lz, 	I 
R 	 Marks entered by iöoo 	

Dateil. '  ..3?.... 
b 

Date... 1 - 7 —3 Joint/Asstt. Controller, of Examjtjcjr S. 

$ 

) 

0 



STAFF SELECTIONCOMMISSION 
ti •JflJ(1 

I 	
l'i.I 

ADVERTISEMENT NO. 1/99-NER. 

F.No. SSCG-A-12024/4/ 98-Rectt. 

AI'I'IICAI IONS At IC II VI (LI) 10111 DC FOLLOWING POSIS  
C)tm')  

(•) .)p(-v3' 
(NEAl): ONEr f'ATO DIRECTOR 	Farm Technology horn recog. Univ or ejv 
tt,'ichiriei y  1 uIII(s it) & 	testing Ii bit. '(NEll). 
(i/o Agr. & Co-op VatIqn..) t3iswaaIb 
Chariali, 	Sonilpur, A6sain. (Vacanc,L 2t.!Sc. Dog, with Chemistry as one of the 
Unrosoived). subject of B. Sc. (lIons.) i n Ctioninisuy mmmi 

PS 	As. 5000.8000 Age:1 8.25 yrs (5 yrs. 
a recog. Univ. or oqv. anti with 2 yni 	ixp. iii 

age relaxation for Govt. Servants). 
ayt cat work. 

EQ 	Matriculation or its eqv. with minimum 
IP: Guwaha(j (Assam) with AISL 

spood 01 120 w,p.m. in English Shorthand JR : Chemical analysis of samples of all 

and 40 w.p.irn. in Eng. Typing. xmgnmark articles. 

Dl) 	Ability to type and organise technical (NER-6) ONE DRAFTSMAN: 0/0 the 

reports. Director at Census Operations, Manipur, 

It' 	Soiritpur, Assant 	AISL 	Nil 
ti 

 
trnphl. (Vacancy Unrc$ervoml), 

JA 	Taking dictation, typing and niainte. 
PS 	As, 4000.6000 Ago :25 yrs. (Unto 40 

nance of records including conlidential tiles 
yrs for Govt. Servant). 

correspondence independently under El): (1) Matriculation or eqv. 

Directors instructions. (2) Diptoma in Commercial or Fine Art or 

(NER-2) : ONE LIBRARY ASSISTANT : Drattsmanshmplromarecog tostilutionwilli 

Botanical Survey of India, O/o the Scientist- some knowledge on drawing maps, charts 

SE, M/o Environment & Forests, Shiltong- and book Covers. 

3. (Vacancy Reserved for SI), Dl): (I) At toast I yr. 	cop. as Draftsman 

PS 	As. 4500-7000 Age : 18 to 31 yrs. Cum Artist. 

(Relaxabloliplo35yrslorGovtServants) (ii) Having knowledge of Regional Ian- 

El): (i) Graduate 0) nrriy recng. Univ. (ii) Qeg, gmraga (Manipuri). 

in Library Science from any recog. Univ. tP: )rnphal. Mattipur with AISL. 

DO: (i) Eap. at work in Modern Scienlitic JR:Drawingolrn5ps,thantsandbookcov. 
Library (ii) Ability to read and wiite HINDI. OIS/ 

It' : Stnillnruj. Montinlayn, with AIst 	, (NtR-7) : ELEVEN COMPUTOI1S 010 tin 
ill 	t.i.rniiti'ieicnr at t.itiiniry. 	rccrisaInniiiiirJ. ,r,lu, rd Cow.o., Otirnrti.rri 

calaloguinO and ctsssnlying of books, act Nagaland (ST-2. UR.1). 
entilic lournals and periodicals etc. no- Meghalaya (ST- I; UR.3) and 
ceived in the Librarpreserving them with 
insecticides, maintenance of records and )3) 	,. 	-.._. 

r'rmr., PS: Ha. 4000-6000 Ago: 191026 yrs. (29 
books etc. to research workers (0( rete(. 

for OBC, 31 yrs. lot SC & SI). 
once 

El): Deg. with Economics or Stalistics or 
ONE ACCOUNTANT Farm Ma M.rttiernalrcs as a sublocl Irom any rocog. 

chincry Training & Tesling lnit, Univ. 
Agr. & Co.operalion 	Bnswanath Chariati 

(P. Kohima. Shiltong and Aizwat respec. 

lively. 
PS : As. 45007000 Age: lB to 25 yrs. 

AISL: Nil. 
El): (i) Beg. of a recog. Univ. or Its oqV. OR 
Higher Secondary or its eqv. & shalt have JIl 	Data Processing, lubulation and 

completed Cash & Accounts Training oon- analyse. 

ctuctcd by ISTM. NOTE : Cnndid8tos may send their appti. 

(It) Five yrs. CX. 01 Accounts work in a no- cations directly to the Regional Umrector 

puted establishment (HER), Stall Selection Commission, 

P : Sonilpur. Assam AISL : Nit. 
Rukriimii Hogan, P.O. Assam Sachivalaya, 
Guwshati-78 1006. 	Fees may be paid 

JR Supervision 01 Accounts work rinitinto' Ilitough CItES. 	1(1cc paid through IPOs. 
imance of Budget Estimates and expendi- (lien IPOs may be mado payable to the 
lure accounts, aubmissionot returns check- 'Head Post Ottice Guwahati. 
big up cI pay bills, contingent bills, GPV ABBREVIATIONS USED: 
accounts at Group' 0' employees and cash 

El): Essential Oualiticalion, Dl): Desirable book etc 
Quatilicalion. UR : Unreserved. OBC 

(NER-4) TWO ASStSTANT COMPILER: Other Backward Classes. SC : Scheduled 
0/o the Director at Census Operation, Caste, ST : Scheduled Tribe, Ex'S, : Es' 
Meghalaya, Shrllong (Vacancy Reserved Serviceman, PH: Physically Handicapped 
or (iA-i; ST-i). 0(1 : Orthopaedicalty Handicapped, lit-I 
PS 	As. 3050.4590 Age : 25 yrs: ttcsmingtlnndicapped. PS: PayScalo, P0: 
(Aetxtnble by S yrs. (or SI and (0 yrs. Ion Indian Postal 	Older, CRES 	Central Re 
Govt. Servant). cruitirrent For, .Stnmnpa. It' : 	Initial Poiiinç1, 

EO: (1) Malriculalion or eqv. (2) Minimum JR : Job )tnruIretrioimt8, Dog. : Degimmo, Dip: 

speed at 30w p.m. typewriting (in English) Diploma, Agr.: Agriculture, Eqv.: Equiva. 

OR Proficiency in oporalirrg calculating tent. PioII-Ics(: Proticiancy Teal. Recog. 

rmmocliiiin, 	viz, 	otocliii:.'nlIy 	nipinirnilnil 	hand )Immm.nfiiimsoil. AISL : All lrictin Snivii:o I_I- 

rmioitet on Conmptornmelnis OH cxl,. in cod- ;ltxlily.UnlV.: linivimrsly, 	tnstt.: 	ln5hlutø :  

woiilit Inc miqiiiiemt to pay the reqinisile leo tlmni post, Categoiy Number, anti AdvI. No 
liii 	Iii' mix4mmmiiirilmurm 	tr,ni ciimrci,skmmm is riot aim the p051 card. 
adrmussityle 	to 	sons 	& 	daughlors 	& 

)4vo selt'addressed 	envelopes 	of ilopemmdanmla of EcS. Service Clerks in the 
t,'r:.t year 01 II..,ir i;cnloiir survico mo trot ox• 

Ocnrrs. x 22 cms.sizo.Ono of these should 

emnplod train p:rynrenml of  tee. Rernisaion Ø 
1)0 allirroti witln Imoatirgo slumps wor'Itr R. 

lee may be ailowed to those repatniales 
Imom Kuwait/Iraq who are not in a position v) Two slips indicaling name and postal 

In pay it. J'mji,lmtmosi 

14018: Mm,i to nil Imnyimrerlt at (vamriinialionr(i? ui) r)mcm, rmi!rta In lurvour of clmmirn at SC/ST/ 

lee has been iimdicalad in para 7 of Impor- "O13CI01I/htHJE.S/Dicabled persons. 

tan) lnslrucl,or,s. vii) Aii6Md copies cr1 certificates showing 

3. PRELIMINARY SELECTION; Mona fø)y ego and eclucmtiorl.?t  t;uatition. 

lilIimmg of mmmimiimnmirmri pnesc(ibed qimirlilicatiomrs. '''viii) pocunmmonrts in itUlnP6iiOl Cloirti of ago- 
dc. will not erilille candidales to be called 

for the inlenview. Commission M4 make a 

/.m ,rel 	a(ton ((or ca(ogorios not covered In 
itm  (y 

preliminary seteclion of candidates on the ix)Alteslsdpiecb'cspeniencecer1ilicole. 
basis at their edircalional qualitications, 

x) Candidates irm tt3ovt. Service are to at- 
academic records, percentage at marks, 

tach an underlakirig that Ihey have in- 
etc., arid the camididales thus selecled will 

lømmum 	in writing their flood of 011ice/Deptt. 
be required to undergo an interview 
(alonngwilh Pnoli-lst, wherever spociliod) 

that they (rave applied for tIme exannination. 

The Commission may slits discretion, do- 
NOTE: 

crto 10 t,old a Proficiency-Test in appropni. (I) Candidates should note that the Date 

aIm, ruli)ocl ton dny one of tIme cutniqonins nil of Birth as reconctad in the Matriculation! 

)ic,Sls wtner o Ills loll neccesaly, betono lImo urtiumry I' aurmrnimntntinrnr emmrtiticato OR an 

candidales are called for inlerview, 	The equivalent cenliticale on the date of sub- 

Pnns)iteCl would be In lIme relevant shrbjecl mission of application, will be accepted by 

which will be imitimiruld to tlnim t.anmnjinj,rtem', tlrci Commission and no subsoquent re 

r:m'mnmsmm 	m,l 	linrirn. (lirsh for i1r. n'.ln.'mrmqo will be conoido,nic( or 

trim 	(;rirmminilaatOrm 	retry, 	all 	Its 	dtcnoltn,nm, 
waive holding 01 proficiency teal in (hose (lire above documents are not submit. 

calegonies of posts where a proli.test has led alongwit'Eiie application. applicatio2 .  

been prescribed, will be rejoctod summarily or at any sI.,oe - 

at ris disc* iriilt6n . 	cFcitTd looId a sCreening - 

hesI for any one 01 the categories where it Incomplete or unsigned applications or 

is felt necitssany betore inlenview/Proli- applicatIons wIhout photograph/tee or tale 

cionicy Test as per the following sclnorno. applications will be rejected summarily. 

Itre test will coniulsf of one single paper 01 A crinrdidale should submit only one 

objective-curn.nmullipte.choice.Iype ques- application against a particular category 

lions of one hour duralion on of AdvI. 	However, separale applicalions 

can be submitled against different catego- 

Subject 	 No, of 	No. 01 ries of AdvI. 

Ouoslion 	Maiks Cople9 of all attested cetlificates should 

General Intelligence & 50 	50 be clear and legible. 	Applications 	with 

Reasoning Illegiblo copies of cerlif icales may be rejected 

(Tenmonal Awereness 	50 	50 Gunmrntmnity. 

100 	too 6. IMPORTANT INSTRUCTIONS: 

Only mmcli of thiø canmtlict.'mlcs who qulyin (I) Usually, time solectnon to the posts will 

the screening levI at the standard fixed by be mutde 0mm the basis of an Interview. How- 

Ito Conmnmnission at their discretion would over, wlicmme it Is knit necessary a proticterrcy 

be eligible for being called for the innlor- losl may also be hetni prnor to inlorview for 
selecting candidales for the IntervIew. For 
posts oh Typists and Slenographers, sehec 

4. 110W TO APPLY : Application must be 
lion will be made only on the basis of per' 

srrbrniticd in lIme tomrn published in Ihe Em' lormance of the candidabe(s) in Proli-Test.. 
plo>mnmmerit Nows/Aozgar Sarnachar dated Syllabus of Proti'tost will be mentioned in 
24.04.99. The applicatIons may be typed the call lellers sent to the candidates for 
out in double space or written In hand appearing in the Profi-lest. 
neatly but lormat should be the same as 
pnuHshott Wherever, a pnofifesl has boon prescribed. 

only sush 	annlidales who obtain a certain 
NO IC : Applications subnnlllenf on a fornnnil nmlrnlnni rn marks In (Ito protl.tesl will be 
whioti is not exactly lIme same as published called for Inlorviow, 

ni 	lli'i 	mr(lvinilir,mnrnnnnt, 	era 	IltrI)Inm 	10 	ho 	rn' 

jot:hnimt 	cuirnirianily. (II) Cn,itillr.ntos In 	xurfrporl of odmicallonmnt 
qualilicaltomns must have been oblained 

5. DOCUMENTS TO BE ATTACHED WITH from a rocug. Unniv./tnmsll.Board. 
TIlE Al'I'I.ICATIONS: lii) Clinnillrg rt,itnm for lImo rrmm;nnipt of nnprticn. 
i) tIlls or Crmnihmnl I tocnnnitnnmonnt Foe Dlnnnnps lions Is 235.09 (500 PM). 

inig and punching in aim oltico or him hay. tco.. 	Lconnoirmnc5. 	trains.. 	nmnn,mm,m,.., 	''" ahlixed Sund clearly camncellud 0111110 apphi' 
ing mechanical tabulation equipment. Experience. Exam: Examination, Subta: 

cation torm 

1P East tthasi Hills, Meghalaya with AISL. 
Subjecls)Dte.: Omnechorale, Ops.: Opena' 
tions, iNo: Ministry ol, B/a: Depanlment ol, rm) One recent passport size photograph. 

JR : Tabulalion of Census Dabs. OIo,011ucoot. rluy signed on the Iront by the candidate 

'ER.5) ONE JUNIOR CHEMIST. Gte. at 2. FEE PAYABLE As. 25/- (Aupecs Iwenly 
slnoL.d be pasted (NOT STAPLED) one the 

klailmeting & Inspection. 0/a Aural Devel- live only). 	No lea for Scheduled CasIo, space provided in Application Form. 	An- 

opment, M10 Aunah Ajeas & Oevelopmenl. Scheduled Tribe. Physically Handicapped olhor copy 01 the same phioto should be 

Branch Head Otlice, Nagpur. (Reserved and Ex.Senviceman, however, no tee con- ret.r,ned by the candidale for pastIng on 

for SC). cession would be admissible to Es'S wIno the Atlon'idanmco Cenlilicale. 

PS : As. 450070O0 	Age: 30 yra. would otherwise be considered as Geni. .jii)'O'ro self zmctdressed post Card duly at- 

El): (I) Maslen's Dog. in 	Chcmistryl on eral Canididaho in tOnnis Cl pars'6(viii) of fixed with an additional 3 Rupees Stamps, 

Dmry Chernisry or Oil Technology or Food 
Imponlanmt Instructions. 	Such candidates The candidates must Indicate the name 01 

lv) Age limIt and EssentIal QualIfIcatIons 
axon 23.5.99. 

Upper age.linriit has already been indicated 
above cafegar'ywlse. SC/ST candidales 
must submit prescribed conlificale in the 
prolorma given at Appendix Ill. Like-wise 
OBC candidates must submit prescribed 
cenliflcale in the proforma given at Appen-
dix-lB. No relaxation is admissible to Sons 
and daughtara of Exa, 

ContInued 
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No. SS-I-.] 2021 t/  9 N ER/1c 
/ Government of India 

Staff Selection Comjssjon 
Deptt, 	f Personnel 

Rukrini Neoar 
P.C. 	Sachivalaya 

Date :Oovl 
To, 

Shri / Srntj 

Roll Numer.J/.9—NER._/ FS 

Sub. : 	Int erview I or th.,. post of .  
(Cat. NEP 3 of Idvt. 

Sir 1Madam, 

With reference to your application for recruitment to the 
above mentioned post, I am directed t. re.cuest you to present yourself 
at the office of the :- 

Perion'1. Dirëctor(NE H), 
Staff electjon Commissjo.n, 
Fukrini Na'ar, 
P.C. I :S 	Sachi - o laye, 
Guwaha •i 	7810p'. 

a-tAfc1 	You aro also requested to brinQ the followthc documens In origins L elonqwj -th attested cop±es of the same 
( if not submitted earlier ). 

Matrjculation'Hjo i Scool'Hi -'her SecondaryCertificate 
showing your dat€ of oirth. 

IlL other ecaderic degree'Diploma certifIcate showing 
your educational q'aif irO -t ions and also subjects 
studied at van 	s levels. 

certificate in support of your claim regardina experience 
and ce - tjfjctes about extra curricular' activities. 
In case your belongs to SC'ST, a certifIcate from compe-
tent authority of your district in the prec±ibed 
proforma if not submitted en1jer, 
in case of dis&hled Drfpnce / 85F peronel, necessary - 
disability certificate fror the corretent: authority. 

In cae of Ex-servicemen discharge certificate to prove 
your clsorn as an Ex.-s. 

In case you are already in Govt. depariri , ent and your 
app icat ion has not been fcrv! rded throuch proper 
channel, NC from your •srployer. 

PLease bnina your own Pen, Pencil etc. 

Contd ..2., 

 

 

 

 

 

 



= 

Mo tr avellinc or other expenses will: he borne by the  
Comrnis5.iofl for, a -ttendi.no this inteview. However, the'SC"$T candi-
dates called for the interview will he civen TA accordinä to Govt. 
orders in force and they will be required to fuxnish the detail of 
journey such as Ticket No. etc. 

Please bring this letter with you when you come for the 
interview. 1%nychan'- e in your ddre.ss should irnrnedia±elybe informed 
to the Cornrission in writing, diving full details of your candidature 
viz. name, Foil No., name of the post etc. 

In case you fail to at -tend the intrview, it Will be 
presur-ed that you ar not interested for the P0S :  and your carididatuxe 
will be rejected. No further correspondence will beentertained in 
this recard. 

Please brina the enclosed three_cpiesof Bio—Data 
- 	 .---- - 	 --'-- 

 rmsy fitted in at the t ime of_ 1erview. 

Please eckncwledoe the receipt of this letter. 

Yours fathfui1y, 

RRIICNbL_DIFEGTCWERJ. 

Th,cto 
'ki 	ctof C' t.t:a 



1 .Laxmi Kant Mandal, 
(OBC), (3010028) 
Alokkumar, (UR) 
3 )i0184) 
P. amiI1a Venkata Subbaiah, 
(OBC), (3010843) 
Anupam Dutta, (UP) 
(3010290) 

Technical Assistant Indian 1. Padmala Bhiii Reddy, (UR) 
Grain Storage Manage- 	(6710134, 

mont & Research Institute, 
Ministry of Food & Consu- 
mer Affairs, Hapur. 
Law Assistant, Directorate 1 Abichandani Rashmi 
General of Mines Safety, 	Jagdaop, (UR) (6710737) 

Ministry of Labour, 
Dhanbad. 
Assistant Compiler, Office 1 • Raj Paul. (UR), (0185) - 
of Director of Census Op- 

	ArijM Chakrabarty, (UR), 

orations, Meghalaya, 
	(0189) 

ShilIong. 
	 L Tyronal Kharbuli, (ST), 

Junior Chemist, Directo-
rate of Marketing & Ins-
pection, Department of 
Rural Development, 
Ministry of Rural Areas & 
Development Branch 
Head Office, Nagpur. 
Computors, Office of the 
Director of Census Op-
erations Nagaland, Meg- 

Bhubaneswar. 
2. 	ER-2/99 	ER-8 Assistant Compiler, Office 

of the Director of Census 
Operations, Ministry of 
Home Affairs, Sikkim. 

SR-1/98 SR-i 

SR-1/98 SR-2 

1/99-NER NER-4 

7. 1/99-NER NER-7 

(0104) 
1. Mohua Das, (SC), 

NER-5/6) 	-- 

lmlngnungsang, (ST), (1/ 
99-NE R-7/32) 
Ranjon Changkakoty, 
ItIRi. (1/99-NE R-7177) - 

EU 
	

-- 	 -). 

	

Employment News 9 -- 15 September.-;20( 

LJJ 	 Selection Post Result 
Recruitment to the following selection posts have been finalisod by the Commission 
during the period from 1.4.2000 to 30.6.2000. The recommended candidates have 	SI. 	Advt. 	Cat. 	Name of the postluser 

been informed individually by post. Applications of other candidates were also duly 	No. 	No. 	No. 	office 

considered but it had not been possible to call them for the Interview/select them for 

these posts: 	 . 	9. KKR-1/99 2IBG 

SI. 	Advt. 	Cat. Name of the post/user Name and Roil Numbeot. 
No. 	No. 	No. 	oftice 	 recommended candidates 

1. 	ER-J99 	ER-6 Welfare Worker, Office 	1. Partha Sarthi Chopdar, 

of the Welfare and Cess 	(OBC), (3010148) 

Commissioner, Labour 	2. Ananta Charan- Dandapat 

Welfare Organisation 	(OBC), (3010094) 	 10. KKR-1/2000 3/BG 
Bhubaneswar Region,  

N UYZ1 

Name and Roll Number of 
recommended candidates 

Amalan Datta (aBC), 
(6210004) - 

Shivakant Shekhar, (UP) 
(6213073) 

Junior Soil St.rveyOf, 	1. 

Office of the Soil Survey, 
Officer, 
All India Soil & Land use 
Survey, Ministry of Agri-
culture & Co-operation 

Bangalore. 
Draftsman, 
Office of the Director of 
Cers Operations, Kar- 

Ail1 

nalaKa, Iviunuy vi r,vuIe 	 - 

Affairs, Bangalore. 

KKR-112000 6/BG 	Assistant Compilers Dire- 1. Biju S. (UP), (6210222) 
ctorate of Census Opera- 2. lnduM.S. (UR), (6210061) 
tions Office of the Regis- 3. Sreoja S., (UP), (5210168) 
trar ienerai, Ministry 01 

Home Affairs Trivandrum, 4 Riaz S., (aBC), (6210721) 
Kerala 

1/99 	NWR-2 Laboratory Assistant, 	1 Atut.Bajaj (UR), (1510014) 
Central Forensic Science 2 Prameshwar Ram Mehto 
Laboratory, 3PIR & D, 	(OBC), (151-0532) 
Ministry of Home Affairs, 3 Suman Kumar, (UP), 
Govt. of India, Chandigarh. 	(151.0024) 

Parag 	Mishra, (UR) 
(1510020) 

1199 	NWR-3 Investigator Gradell (Jr 
	

Jaiom, (UP), (1510031) 
Investigator), Labour 
	

Vandana Maihotra, (UR), 

Bureau, Ministry of 
	

(1510044) 
Labour, Chandigarh 
	

Pankaj 	Gera, 	(UR), 

(15 10034) 
Vijaya Kumar Mishra (UP), 
(1510033) 
Shellendra Singh, (UP) 
(1510018) 

i. Santosh Kumai Goyal, 
(UP), (1510032) 

'. Santosh Kumar Agarwal 
(UR), (1 5 0002) 

1/99 	NWR-4 Calculating Machine 
	

H Alit Kumar, (UP), (1510036) 
Operator, Directorate 
of Marketing & Inspection, 
Branch Head Olfice, 
NflUr 

Ic 



'I  

IL 

Annexure- 
• 1 •0 

The Minister, 
Ministry of Rural Areas and Development Branch, 
Govt. of India, New Delhi 

Sub:- Prayer for appointment of candidate selected against a post reserved for 
S.C. by the staff selection commissioi. 

Sir, 
I have the honour to inform you that I have been selected by the staff 

selection commission for the post of Junior. Chcmit afier proper interview ( Cat 
No.- NER-5 of A(vi. No. 1199- NER), Roll No. 1199-NER-5/8) held on 22.4.2000 
Mdc Employment News 24- 0rh  ApriF99 at Guwahafi, Assam. 

The selection post result - SI. No.-6, Advt. No. 1199 NER, Cat No. NER-
5, Junior Chcmist; Mohua Das ( S.C) ( 1199-NER-518) was publishcd in the 
Employment News (9 th - 15th) September,2000. 

In this connection, I had a contact with the Head Office at Nagpur, and the 
reply was that the office had sent proposal for appointment to the Ministry 
Concerned 

Under the circumstance, may I, therefore request to kindly consider my 
application and thus help me to get the appointment and thereby oblige. 

Yours Faithfully 
Sd!- 
(Miss Mohua Das) 
College Nagar, Dluibri 

Enclosure: Dist Dliubii 
Xerox copy of Pin- .783324 

Advertiscmcnt 
Call letter for interview 
Post Selection result 

Date- 25.7.2001 
Place:- Dhubri 

( 
Assam) 



Mf  

Anncurc- 
•1•o 
The Minister, 
Ministry of Rural Areas and Development Branch, 
Govt. of India, New Delhi 

Sub:- Prayer for appointment of candidate selected against a post reserved for 
S.C. by the staff selection commission. 

Sir, 
I have the honour to infonn you that I have been selected by the staff 

selection commission for the post of Junior Chemist after proer interview ( Cat 
NoV- NER-5 of Atht No. 1/99- NER), Roll No. 1/99-NER-5/8) held on 22.4.2000 
vide Employment News 24h 30"  ApiP99 at Guwahat, Assam. 

The selection post result - Si. No. -6. Advt. No. 1/99 NER. Cat No. NER-
5, Junior Chemist; Mohua Das ( S.C)  ( 1/99-NER-5/8) was published in the 
Employment News 9 - 15) September,2000. 

In this connection, I had a contact with the Head Office at Nagpur, and the 
reply was that the office had sent proposal for appointment to the Ministry 
Concerned. 

Under the circumstance, may I, therefoc request to kindly consider my 
application and thus help me to get the appointment and thereby oblige. 

Enclosure: 
Xerox copy of 

Advcrtiscmcnt 
Call letter for inter'iew 
Post Selection result 

Date- 15.8.2001 
Place:- Dhubn ( Assam) 

Yours Faithfully 
Sd'- 
(Miss Mohua Das) 
College Nagar, Dhubii 
Dist- Dhubii 
Pin- 783324 

COPY TO. 
Director of Marketing and Inspection, 
Agriculture Marketing and Inspection 
NH IV, Farldabad- 121001 

(YVT 



; 

To 
Dr .R .0 .P and a 
Joint Zecretary,(TM) &CGV O O. 
9th Floor, Paryabaran bhaban, 
CeGoo.Comp1ex,Ldi Road ,New Delhi-110033 0  

From Miss Wohua Das, M0Sc. 

Subject :— rievance for not being appointed to a 
post after selection by the Staff Selection 
Commission • Dated,Dhubrj the 4th June,03 0  

Sir, 

I request you to ktndlygo through my following 

grievance and take up the matter with the approprja e  

authority for.a favourable consideratiofland thereby 
oblige. 

Yours Sincerely, 

'4ame and address of the 
complajnant-. 

Miss thuaDas, 
College Nagar,•Dhubri. 
P.O.Bidyapara ,Dist.Dhubri,Assarn 0  
£IN-7833241 
P H • No .231.518 (0366j 

I havenot been appointed evenafter 2* Yrs after 
iiiy selection by the Regional Director (NER)Staff Select ion 
Commission ,Guwahatj,Assarn for the post of Junior Chemist 
( Cat NER 5,Mu -t No.1/99 NER vide Employment News 24-30 • 	 April,199) after Proper tnt erview hel.d on 22.04. 2000. 

(The Selection post result was Published in the Emp1oyirnt 
News of 915 sept ,2330 0 &L.1'J0 	Sat *Jo.Ert/5 
t;ohua Das (Sc)l,'9) cER5/3 NER-.5/8). 

Designation and fufl address of the Sovt .autbority approval 
earlier for redress:- 

Uhi 	Minister, inistry of Firai Development ovt.of 
Indj,Nvg Scihi. 

Jotht hgrl. Marketing Advii ,Liirectorate of Mar1c1 ing L 	and Inspection, Hew Secretariat bu ilding, branch Head 
Cffice,Nagpur ,440-C)Ol. 

4' Ih' 	(Documents - enclosed 
Qj fi' 	4, Attested coty of /bt for the pOst. 2.'Attestd CC L Y of tnt erview Admit Card. 

3. Attested copy of Select icn post result), 



P4 'J r—)c J kt.- 

No. F24fl I i'I /2003-\!j 
	 gecl 

veInIflcnt or India 
\IiiiISlI\' oIkw -aJ Dc'cIo1iiieit 

4: 	4: 4: 

Krishi Bhavan, New Delhi 

Dated the I 6th July. 2003 

IS 

Ihe i\'r uiilitijaJ i\ IIIl\etiIu' Adviser 
lie ( 	)\ LiJ II 	III 	I I RI 

	

I)i:CCIICI\I.IIJ.IJIfl, 	hisiic(jo,i 
Nil. l\•'. 1a1idal)IiI1210)1 

Sti I) - I ti b lie Gui evailees - Not 
I - apl)ointnlelit 10 the POSt of 

Junior ('hcniisj -ICliIion (A' Ms. Mohua Das 

Si 

I am dimecied N) : imdherc;jtli U I)C(itipn dated 4.6.2003, in ()I'Il1al i'CCCjVL(j inn R'k ivjohima Das. College Naai -, Dhubrj, for fimi her necessary act iou 

Yours faithfujl\' 

(H .C.S Rawal) 
Desk Officer (Vig) 

--Z( ully 	 III M:4. Mohua Das, C'olIce Nagar, P.('). Bidvapara. Dimuhim 2. J : 	.:\ssmm1i with retrence to her petition dated 
4..2003, ddrcmj (o I )r R(' 	Paiida it. Secretary & CVO of this 
Ministry Directormic o I Marketing & InsPection is jiow under the 
a(niiutistj -

ative control oF the Department of Agriculture & Cooperation. 
She may like to contact tIit Dcpartnîent or the AricuJtural Marketiui 

sci to the JocIflh]m('m1m ni i midia (;r reciressal of hcrgrievancc 

V (H.CS. Rawat) 
Desk Officer (Vig) 

Tel.23386441 

NO 

I 

n 

•1 



- 	 -, 	 -..-.- 	 1-- - 	 - 

(V 

To 	 -- 	. 	 - 
Thr fvrtculturi -Mark'tl.nç4 Adv-.scr, 	-. 
to-. the Govt .of- India, 	 - 
Director of Marketing and Inspection, -; 

r4H.-IV,FarLdahad-171001. 

From - Mohua D,-M.Sc. College Nagar,Dhubri., 	- 
P.O.B]dya.ara hN -7333)4,Dtst.Dhubri,Assam, 
th.No. (03662)-23119. 

de-d,Uhbri the 	4 August/2003. 

Sub .:- .Nn Appointment to the Pest of Junior Chemist. 

(Reserved for SC).  

Res)ected Sir,  

have to honour to :Uvforfl OU -that 1 was selected 

bj the Staff Zc1€ction Coimniss-Lon for -tte post of Junior 

Chc nist (vide advt. io NR 5 in the Employment New$s 

Cfl 213d April 49)9) cft(i procr inteview held on 

- The siectn post reSult was pub1ihed in the 

Employment News of 9-15 Sc3t ,2 )03, Si 	6 Cot No NER/5 

Mo.hu-a va (sc) 1/99 HER 5/3. 	- 

13.rt,S1'- , 13 yc'- hawl. pa'ed, I havo not yet received 

any ao)olntmcflt or any information about the post. 

In the mean time, I sent one application to the 

Gricvanco Ccli under the Ministry of Rural Development 

Cr1anii) the on-.a))O1flL rient 10 the above rnent toned 

k-'ost I wa advtcd by the (-iricvance Ccll Offico  to 

- Contact your of -f .Lce- lot the redtessel of thc grievance. 

o, this is my earnest request- to -you to Vindly 

cons idcr fly 	ia't ton - and hclp me to get the said 

appo1ntmnt cs -early a: po 	b1e and 'thereby oblige. 

You rs since-rely, 

Documrits enc1csd--- 	 - 

Copy of Advt.of the 
Post (Employment News).  

Copy of Intervew Admit Card. 	- - .- 	- 

-Copy of post s l..cct.iofl 	- 	- 
resul.t (Employment News)-----. .cc---r' ? - f-c 20 0' 

4. - Copy of the letter from 	- 	- 
Grievance Cell Office. 	- - 	- 	- - 
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I r IN THE CENTRAL ADMINISTRATTVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No.471 of 2001 

Date of decision: This the 5th day of April. 2002 

The Honb1e Mr Justice D.N. Ctlowdhury, Vice-Chairman 

The Hon'bJ.e Mr K.K. Sharma, Adminj$tratie Member 

Shri Deepak Das 
Resident of Village Chandurja, 
P.O. Goalpara, District Goalpara, 
A$sam. 	

. 	.. App1icant 
By Advocate5 Mr M. Chanda, Mrs N.D. Goswami and 
Mr G.N. Chakraborty. 

- versus - 

The Union of India, through the 
Secretary to the Governmentof India, 
Minstry of Agriculture, 
Department. of Agriculture & Cooperation, 
New Delhi. 
The Director, 
North Eastern Region Farm 
Machinery Training and Teting In3titute, 
Ministry of Agricu1tur,. 
Department of Agriculture and cooperation, 
Biswanath Chariali, Assam. 
The Regional Director, 
Staff Selection Commission, 
North Eastern Region, 
Guwahati. 	

Respondents 
By Advocate Mr A. Deb Roy, Sr. C.G.S.C. 

ORDER (ORAL) 

CHODHURy.J. (V.C.) 	 . 
,z- )• 

•-.-, 

\ 	•\ •- 

- 	. The S t a f f Selection Commi5sion, North . Easten 

Reg6dif issued 	an 	advertisement 	No.1/99-NER 	inviting 

applications for a number of posts including the post of 
:'- 

n one Accountant, 	Farm Machinery Trainin.g and Testing 

Institute, Biswanath Chariali, Assam on 24-30 April 1999. 

The applicant also offered his candidature for the said 

4f 	 .. • 



post. In due course he was called for the 	interview and 

finally he was selected for the post. The Staff Selection 

Commission (SSC for short) finalised the process of 

selection within a period from 1.7.2000 to 27.7.2000 and 

recommended the candidature of the applicant against the 

post of Accountant in the North Eastern Region Farm 

Machinery Training and Testing Institute, Biswanath 

Charialj and notified to that effect. By communication 

dated 17.7.2000 the Regional Director, SSC, North Eastern 

Region advised the applicant to report to the Regional 

Director or or betore.24.7.2000 alongwith HSLC Cerfificate. 

The applicant accordingly reported in the Office of the 

respondent No.3, but he was not given any posting. The 

applicant enquired into the matter and came to know that 

the post against which he was selected was abolished due to 

• long peridency of the selection process. The applicant also 

referred to a number of posts in the Department of 

Agriculture and Cooperation in the same pay scale which 

• .. - ere]\y1ng vacant under the respondents where he could, be 
• 	,• 	 •.., 	

\ absorbd. The applicant moved the authority to absOrb him 

in any other suitable post. He even made known to the 

authority that he was willing to accept any other post 

including the post of UDC/LDC which are lying vacant. 

Failing to get any relief the applicant has moved this 

Tribunal by way of the present O.A. 

2. 	The SSC submitte 	its written statement 	and 

contended that the selection procedure for the post. of 

Accountant was quite different from that of UDC. A 

candidate who was basically selected for the pOst of 

Accountant could not be nominated for the post • of UDC 

unless the candidate qualified in the graduate level 

written examination conducted by the SSC fromtime to time. 

It............ 

1 



PM 
	

:3: 
	 'V 

It was also averred that no vacancy report for recruitment 

of Accountant, in the office of the Pay and Accounts 

Officer, Ministry of Surface Transport was received by the 

office. The SSC further stated that the applicant was 

selected only for the post of Accountant in the Department 

of Agriculture and CQ-operation and therefore, he could 

not be nominated for the post of LDC unless he was 

qualified in the All India basis competitive Matric Level 

Examination conducted by the Commission. It was reiterated 

that the applicant was nominated for the post of 

Accountant in the Department of North Eastern Region Farm 

Machinery Training and Testing Institute. Ministry of 

Agrculture since he was qualified only for that post. The 

brf, rrespordent Nos.L and 2 did not submit any written 

atèen.Mr A. Deb Roy, learned Sr. C.G.S.C., however, 
.31 

plag4) ffore us a draft copy of the written statement 
\, 

irdiatJng the stand of the Department. In the said 

; wn statement the respondent Nos.l and 2 stated that 

the Government of India created 23 regular temporary posts 

of Group A, B, C and D including one post of Accountant 

(Group C) in the pay scale of Rs.4500-7000. In orderto 

fill up the post, the Under Secretary to the Government of 

India, Ministry of Public Grievances and Pensions, New 

Delhi was requested vide letter dated 5.11.1997 either to 

sponsor a suitable candidate for the post or to issue No 

Objection Certificate. The Ministry of PG and Pensions 

issued the No Objection Certificate vide their litter 

dated 271.1998. Accordingly, a requisition was placed 

before the Regional Director (NER), SSC, Guwahati Vide 

letter dated 12.2.1998 with a request to select a suitable 

candidate for filling up the post in the Institute. Since 

the .......... 



Pr 	the SSC took a long time to select the candidate and as 

the post of Accountant remained vacant for a long period 

of time, in view of the Government instructions the post 

stood abolished. However, the SSC by letter dated 

27.7.2000 sponsored the name of the applicant for the 

post, but the post.could not be offered to him since it 

stood abolished as per the standing Government 

instructions and the papers received from the SSC, 

Guwahatj were returned to the Commission vide letter dated 

30.10.2000. It was stated that since the post of 

Accountant was duly abolished by the Government of India 

and no offer of appointment was issued tothe applicant, 

the question of not allowing him to join the post did not 

arise. It waà also stated that the Institute had withdrawn 

the requisition submitted to the SSC, Guwahati for 

recruitment to the post of UDC. The post of UDC was filled 

- -by-promotion and there was no vacant post of IJDC in the 

/ 	itfiii\. As regards the claim of the applicant for 

him against the post of LDC e  the respondent 

k &0s.1 46 	2 indicated in the written statement that the 

.ati'tute had, in fact, written a letter dated 10.8.2001 
tA 

tkhe Regional Director (NER), Guwahati with a copy to: 

the applicant, requesting that the dossier of the 

applicant be returned to the Institute to adjust the 

applicant to the post of LDC. The applicant by his 

representation requested the Institute to adjust him 

against the post of LDC. According to the respondent Nos.l 

and 2 if the said adjustment is allowed by the SSCthe 

Institute did not have any objection to adjust the 

applicant against the post of LDC. 
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We have heard Mr N. Chanda, learned counsel for the 

applicant and also Mr A. Deb Roy, learned Sr. C.G.S.C. at 

length. From the facts enumerated above it i apparently 

clear that the post was duly notified and the applicant was 

found qualified for the post advertised. The only reason 

for not appointing the applicant as was mentioned by the 

department was that the post was abolished in view of the 

Government Instructions. By communication dated 24,7.2001 

the respondent Nos.l and 2 indicated that in view of the 

abolition of the post of Accountant the applicant could not 

be appointed though by letter dated 24.4.2001 the 

department requested the competent aithority to revive the 

post of Accountant and the respondents were awaiting the 

reply. The materials also indicate about the existence of 

the post of LDC in the depurtment, in which post the 

respondents were willing to accommodate the applicant 

subject to clearance by the SSC. The post stood aboli5hed 

of the Government of India 0 N dated 27 3 2000 on 

that the post was lying vacant for a long time. 

. ' 	As eithe clarification by the Department if a post is 

in abeyance or remains unfilled for a period of one 

year or more, it would be deemed to be abolished. 

The same clarification also indicated that if the post is 

required subsequently, the prescrIbed procedure for 

creation of new posts will have to be followed. The 

materials also indicate that necessity of, the post of 

Accountant is not disputed. The existence of the post is 

justified on account of the workload in the department. In 

the circumstances, in our view there is valid reason for 

reviving the post of Accountant. The applicant already went 

through the process of selection and he was selected for 

th e.......... 
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the post. If there was delay in the selection process teh 
rV 

appliOant could not be blamed for tht. 

4. 	
For the all the reasons stated aboe, we are 

the opinion that the case of the applicant who was duly 

selected is to be considered for appointment to the post of 

of Accountant and for that purpose all the conceened 

authoritY should take necessary steps to revive the post 

with the sanction of the competent authority. The competent 

• 	
be mOved by the respondents so 

authotitY should accordingly  

that the applicant could be fitted with any of the post of 

Accountants. Till the aforesaid exercise is completedi 

the respondents may work upon and explore the possibility 

of accommodating the applicant in the post of LDC since the 

respondent Nos.l and 2 were willing to adjust the applicant 

against the post of LDC subject to the clearance given by 

the SSC and since theapplicant was already selected for a 

fuJUiled he qualifications, the SSC 
higher post and he  

may consider his caSe for giving the appropriate indication 

for adjustment in the absence of any statutory impGdimt 

so that the applicant may be engaged in the post of LDC, 

which post is vacant and the respondents are in need Of the 

same. The respondents are a ccordinglY directed to resolve 

the situation so that the applicant may be appointed, to the 

of LDC till further clearance comes for the post of 

tant for which post he was alreadY selected. 

Subject to the above observation the application 

is allowed. No order as to costs. 

Sd/ U1C. CHAV , VIAN  

CO)" 
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